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(b) thy number and names of per-
sons ta whom lcenoes were given;

(c) the number ang value of the
‘bales of reptile leather said to have
been seized at Bombay harbour in
March, 1978; and

(d) the nature of disposal of the
geized property?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI ARIF BEG): (a)
During last three years export of rep-
tile gkins except non-poisonous snake
skins was banned. Non-poisonous
snake skins were ed for export
on quota basis a limited ceil-

ing released for e ﬁoﬁ:le to
time which have also now, ban-.
Dned completely.

(b) to (d). The information 18 e

ing collected and will be laid on the
‘Table of the House.
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Export of Indisn Woollen Garments
to European Market

2819. SHRI KACHARULAL HEM-

RAJ JAIN:
SHRI RAM PRAKASH TRI-
PATHI:
Will the the Minister of COM-

MERCE, CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether India's ghare in  the
export of woollen garments to the
European market is negligible;
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(b) whether Government have
made an assessment of export possi-
bilities of Indian woollen graments
to the European market; and

(¢) what measures Government
propose to take to export large num-
ber of woollen pieces?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI ARIF BEG)' (a)
India's exports of woollen garments
to the European market has not been
substantial so far

(b) Such assessment of items 1in-
cluding woollen garments has been
done from time to time by organisa-
tions like the Wool and Woollens
Export Promotion Council, the Fede-
ration of India Exporters’ Organisa-
tions, the Trade Development Autho-
rity and the Indian Institute of
Foreign Trade

(c) For boosting exports, of wool-
len goods, Government have taken a
number of measures Wwhich include
sending of sales-cum-study teams/
trade delegations, participation in ex-
hibitions|fairs and continuance of
compensatory support to provide in-
centive for such exports.
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